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The 3rd February 2020
No. Pra.6/vividh/11/2017-617-Khadya--As per section-7 of Bihar State Food
Commission Rule-2014, Sri Vidyanand Vikal, S/o- Late Raghuni Ram, Vill.- Khanet, P.O.-

Panwar, Via.- Agiaon, P.S.- Pawna, Dist.- Bhojpur, Bihar is appointed as Chairman of
Bihar State Food Commission .

By the order of Governor of Bihar
Sd/-Illigible
Additional Secretary to the Government.
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